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THE AUHAT I HIGH COURT AT GUWAHATI
(HIGH COURT OF ASSAI\4, NAGALAND, N4IZORAI'4 AND ARUNACHAL PRADESH)

NO. HC.VII-38 12022t 35281A

Shri Saptarshi Garg,
It. Registra r (Vigila ncc),
Gauhati High Court,
Guwahati.

Shri litu Mani Barman,
District & Sessrons J udqc,
Goalpara.

Datcd Guwahati, the 2 L
lt
April, 2023

Sub: Casual leave with station leave permission'

Ref:- Letter No. D]Gl7944 Dalcd 24.04.2023

rlS

with reference to thc above, I am dirccted to inform you that your prayer for

casual leave on 24.o4.2O23 along with station leave permission from the morning of

24.04,2023 till the morning ot 25.04.2023 has been granted. The Civil Judge &

Assistant Sessions Judge Goalpara and rn his absr,'ncc thr: Chref ludrcial lvlagistrate, Goalpara

and in his absence the in charqc Chicf ludlcrai I'laq stralc, Goalpara ',vould remain in charge of

your Court and offlce in your absencc.

Yours faithfully,

sLl-
JT, REGISTRAR (VIGILANCE)
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